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(c) Does ooi iriae.
. 4

Parttclpatloa of artUt* troa ' Patiala 
ia A^aa UIm t

3 4 4 1 . SH R l BALW ANT SING H
RAMOOWALIA : 

SH R l TEJA SING H D A R D l ;

Will the Minister of H U M A N  RE- 
SOURCE'DBVBtX>PMENT be pleated to 
•tale :

(•)  whether tome arthtt from North 
Zooc CuJturml Ceotre^ Paiiala participated 
io *Apna Uttav* held in Delhi last year;

(b) if «o. tb« number of *artitt$ selected 
by ibia Centre;

tc) w te b e r  all those artiiu  took part 
in tbif festival: and

(d) if not. tbe reasocis therefor ?

THE MINISTER OF H U M A N  RE­
SOURCE DEVELOPMENT A N D  
MINISTER OF HEALTH A N D  FAMILY  
WELFARE (SH R l P. V. NARASIM H A  
RAO) : (a) Y ei. Sir.

(b) 360.
*

(c) Ye*. Sit. .

(d) Dom not aiisc.

lb rH M h]

Good* Irala «|(lMNtt •  dri«*r and 
Koard

3 4 4 2 . .SHRl BALASAflEB VIKHE  
PATIL : Will the Minitter of RAILWAYS  
be pleated to state :

i  *

(a) whether on 25 December, 1986 a 
goods train* loaded with ironore travelkr 
for about 30 Kilometres and shot past ^thrce 
afaiioot'D alh  Rajhara« Gusum and Baled, < 
without driver and tbe guard;

 ̂ *

(b) if to . whether any inquiry has been 
conducted into ibis incident;

(c) if so» the details o f the inquiry
report; and " ^

(d) the action taken against those found 
responsible if any, for this incident ?

THE MINISTER OF STATE OF THE 
M INISTRY O F ’ RAILW AYS (SHRl 
M ADH AVRAO SCINDIA^ : (a) On 
2 4 .1 2 .8 6 ,  a load o f  iron-ore wagons rolled 
down while being drawn from Rajhara sidirg 
as the driver who was on the engine failed 
to keep the load under control. The guard 
was to take over the train from Dalli 
Rajhara Station.

(b) Yes. Sir.

(c) and ( d ) . . The driver started the load 
without ensuring adequate brake power. 
The driver was placed under suspension 
and disciplinary action against him has been 
initiated.

C ooscQSiis oo water rates for 

irrig a tio n
*

3 4 4 3 . SH Rl O. S. BASAVARAJU :
SH R l H. N . NANJE GO W DA : 
SHRIMATI BASAVA-

RAJESWARl :

Will the Minister of WATER RE­
SOURCES be pleased to state :

(a) wbeiher Union Govcrnmert 'have 
decided to make another attempt to evoh c  a 
consensus amongst States on increasing 
charges o f water suppl> for irrigation; if so, 
the outcome thereof: *

(b) whether the National Water R e­
sources Coui^il met io October, 198S and 
again in February. 1987  to discuaa certain 
issues in this regard;

(c) if so, whether any fmal agreement 
has been reached; and

(d) if not. the main reasons thereof 7

♦
•  THE MINISTER OF WATER R E­

SOURCES (S H R l B. S H A N K A R A N a N D ) ; 
 ̂(a) The National Conference o f Irrigation 
and Water Resources Ministers held in 
July. 1986  was o f the view that the water 
rates need to be increased gradually taking 
into consideration tbe rising cap iu l, opera­
tion atul maintenance costs.




